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CP No. (IB) 285/ALD/2019

Ms. Babita Jain, PCS for the Applicant is present.

The present case is filed as a fresh case under Section 9 of the 1&B Code.

Hence, a formal notice be issued to the Respondent by the Petitioner through e-

mail and speed post as well as by the Registry of this Bench.

Thereafter, Respondent may file reply/objection within two weeks from the date

of receipt of notice by serving an advance copy to the petitioner.
List the matter on 20" August, 2019.
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